
THE HIGH COURT OF MANIPUR
AT IMPHAL.

N O T.I,F I C A T I O N' lmphat, tne g,o n4fitllA
No' HCM/M-31/2018-Estt'/'- r This is notified to alr the concernedthat the "Random Blood sugar Test', @{ 30/- per test will be available atthe Medical Unit' High court of Manipur speciially for staff of this Ftegistry,
District courts, Manipur Judiciar Academy, Manipur state Legar tiervicesAuthority, Govt. Advocate office, Bar Association, Bank and post crffice onproduction of valid identification document.

ln addition to the above, Judicialofficers, Govt. Advocates, Ld. [\/ternbers
of the Bar and security personner deputed in the High court cornprex,
Mantripukhri, wi, arso be entired to avair the arcove facirity o11 payrpllrnt ofthe requisit fee.

I

Endt. No. HCM/M-|1/201L-Estt./ 151 3- 6 Q OCopy to :-

By order etc.

sd/_
(A. GUNESHWAR SHI\RMA)

. ElF:clErRAR GENEIU\L
HlcH COURT OF MAt\ilFUE

limphal, the gth May, 2t)1,t|

1. The Advocate General, Manipur.2. The Member Secreta,y, UAitsn3' The Registrar (Judl) /?Adm;; /pM & p), High Crturt of Manipur.4. The Senioi Oovl.ndvocatei, imyna! with 3(three) copies.5' The secretlv,.At t ut a n i p ui"l ia iri rt office rs Ast;;oci ation.6. The Joint Registrar rncimn Jim a e|, iijn-c"r'n of Manipur.7. The Dep utr,,Re,oys-t1ir p u i tltlecs.pjt(il mil,lino co u rt of M an i pu r.B. Senior M ed icat-onice i u ig i' co u rtbr, rwii'i ii r.,,,. 9. The Branch Manager SAi, Uigh Court Branch.10' The secreh,y, llluiripur airnssociation, lmpfis1.11. The Secretary, High Ciuig*,arro" iation, lmp,hal.12. The Secretary, Bir counriiiManipur, lmphat.
1 3' The secretayaAtt uaniptii dinit as"rrrr" c,orrt EmproyeesAss,crirfion.1 4' rhe Assisfa nt Resistrao t iriiir gyrli;t ,iriii,nro, Hish court ot Manipur.15. The Lib-cu'm-R.e'search oit;;, High Court iriirrnipur.She is directed to inform the Staff under her control.16' The principar secretary to ,on'ie the Acting cnier iistice, High court o,r M,zn.pur.17' The Private secretary to Hon'ble Mr. Justicekn. Nonin singh, High court of Mia,nipur.
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18.
19.

20.

All Private Secrefaries, High Court of Manipur.

P.A to the birector, Manipur Judicial Academy.

The Systein Analyst, High Court of Manipur.
He-jgmquested to uptoad the above notificatton in the official website of this Regiistry.

"-Zlzfhe Computer Programmer High Court of Manipur.
22. Atl Superintendent/Court Officers/Stamp Reporter, High Court of Afianipur.

-They are to inform to all the staff of their respective sec(ions.

23. The Protocol Officer, High Court of Manipur.

24. All Court Masters, High Court of Manipur.

25. The Sub-Post Master, High Court Sub-Posf Office.
26. The Company Commander, 49th Bn. BSF, High Coutt Complex.

27. Notice Board / Guard File / Order Book.

28. Concerned File.
h- U'4'{'- l/.r.*-'

REGISTRAR GENEIV:L
HIGH COURT oF MAI)lllPUR
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